Declaration or Asscets and 1iahilitics

B s ’1.'|
Yoear=-2021

1. Anand Vardhan son/danghter/wile Vianvendra Prasad singh azed 28 Years, belonging
1o Bihar Vidhan Sabha Sachivalaya sen ice and presently working as Office Attendant (Bihar
Vidhan Sabha) given here in below the details of the assets Gmmovable. monible. bank baliney.
cle, ) or mysell. my spouse and dependams™ :
Details of movable assets
(Assets in joint name indicating the extent of joint ownership will also have w be given)

Deseription | Sclr |.‘-i|mum: name (s Dependam-1- Dependant-2 1 Dependan-3

|
Cash 10000/ Nil Mil Nil _ Nil
Deposils in i | i | '
RBanks. |

i AR
M| ‘ Financial .
/i (iiy | Institutions And|  SBI-25,000/- Nil . Wil Nil Nil

6"1_/' | Non-Banking |
m, \ i ! Financial

. 972 ] Companics
-H ]
| onds.
| (i) I]uhunluruz:- and | Nil Nl Nil Nil Nil
e bl sharesin | | |
2 Companics .
t =3onr et ' -
e ol 1 . Other Minancial | |
institutions, | E .
| {iv) WSS, Postal il ! Mil | Ml | il wil
| Savings. L1C _ !
: Policices. ele E '
| |
! Motor Wehicles |
| (v) | (detils of | Mil | Nil il : il Nil
| make. cled : [

i vl
Jewellery (give |
details ol

O emheand: Nil Nil | Nil | Nil Nil
value) . f .
Other assels, 1 i | |
ety | 2R 85 A5 ST R LT SN Nil il
l l interests | |

Note: Value of Bonds / Shares / Debentures as per the latest market value in Slock
achange in respect ol listed companies and as per bovks in the case ol non listed
companics should be given.

* Dependant  here  means 4 person substantially  dependent  on the income ol the

cmplovee.
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Details of ITmmaovable assets

[Note: Properties in joint ownership indicating  the exient

have 1o be ndicawd)

Description | o

Agricultural Land
= Location (s)

- Surves number(s) Nil
- Extent ( Total 3
measurement

| - Current markel value
Non-Agricultural Land |
- Location (s)

- Survey number(s) '
- Extent (Total ‘
measurement )

- Current market value

| Buildings {Commercial
and residential}

- Location (s)

- Survey number(s) Wil
- Extent (Total

| measurement )

[~ Current market salue

!”I.‘III:\L"- Apariments,

| ele.

|- Location (s) _

- Survey number(s) § Nil

- Ixient (Toral

| mecasurement )

- Current markel value

Oher (such as | Nil
interest in property) | !

Spouse | Dependan- |+ Dependant-
| 5

THINSEEY

il

Nil

MNil

Nil

Nil

| give herein below the details of my liabilitics
institutions and government ducs:-
[Note : Please pive separate details for each item|

Diescription

(1) Loans from Banks

(iii) Government Dues:
(1) dues to departments dealing
with government
aecommodation

| (h) dues o departments dealing

with supply of water

{¢) dues to depariments dealing
with supply of electriciny

Aracd Vatdlern

I
|

(i) Loans from lnancial institutions

Name & address of Bank /
Financial Institutions(s) /

Department (8)

Nil

Nil

Nil

il

il

Nil

Mil

il

ol joint ownership will

Nil

Nil

Nil

Nil

il

- Dependa

il

Mil

Nil

~Nil

over dues 10 public Tinancial

Ammound
outstanding as

(11}



ihy | (i) Income Tax including surcharge

() dues w departments dealing
with telephones il

{e) dues w departments dealing

| with govermments iranspxin Nil
IF {including aircrafi and

| helicopters)

| (1) Other ducs. 15 any { Nil

| Adso indicate the assessment
vear upto which lncome Tax | PAN No.- AOHPV3IIS2F
Retum filed. Give also

' Permanent Accoum Number
(PAN)] .

(i) Wealth Tax |Also indicate the f

assessment sear upto which Nil
wealth Tax retur liled. |

(i) Sales Tax | Only i case of

propriciary business| Nil

| (iv) Property Tax . il
¢ Personal Detail
GPFICPE/PRAN N, o i |'|".:‘:j_|_]_-| 213 A |
Cender - A | (M)
Date of Birth . ) | | [ ) [.r, | . ] 0 Jo K | (DDAMAYYYY)
Class/Group - [ C | (A
Cadre i [ Bilar Vidhan Sabha Service

(Full Name .. BLACS, - Bihar Administrative Service.
13.5.5.:- Bihar Secretarial Service cle.)
Home District = { PATNA l

1 hereby declare that the above details are true o the best ol my knowledge and beliel.

Signature: P@“‘k‘}uw\‘t’f’d“'

Mame of Emplovee: Anand Vardhan

Place: PATNA Designation: Office Attendant
Date: “{ 2 { 2 | Department: BIAR VIDIEAN SABHA
Note: Please sign cach page of the declaration. Asset declaration form must be A4 sise

white paper with computer typed (single side) in preseribed Tormat,



